
WKRLKY STATEMNT FOR DESPATCH OF ORDER
EXCISE APPEAL BRANCH
CESTAT, NEWDELHI-l10066
FROM 12.11.2018 TO 16.11.2018

SINO. APPEAL NO. ORDER NO. DATE OF DATE ON
ORDER WHICH ORDER
RECIVED DESPATCHED
FROMTHEPS
TO HON'BLE
PRESIDENT/V
ICE
PRESIDENT/M
EMBERS

FINAL ORDER

MISC ORDER

STAY ORDER

1.0.ORDER

NILL

,!p ty Registrar
Excise Branch-
DB

Kind Attention:- Now all judicial orders are being suomotu disclosed on
CESTAT website as soon as after signature of the Hon 'ble Benches on the same
day for the facility of the public at large. Thus all the public including parties
and RTI application movers may upload these orders from there for their use.
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20. E/COOIS0887/2018 MOIS0834/20 18 IS/Il 120 18 20111/2018

IN E/S24 72/2018

21. E/ROM/S0844/2018 M0/50840/20 18 1911112018
IN £/50308/2018

I.O.ORDER

I. E/51885/20 18 1.0.187/2018 12/11/2018 1911112018

2. EI1902/2009 r.O.l88/20 18 14/1112018 20/11/2018

3-4. E/51493-S1494/20 18 T.O.l89-90/2018 15111/2018 20/1112018

tC
l>\. (Asstt. Registrar

Excise Branch-DB

~

Kind Attention: Now all judicial orders are being suomotu disclosed on CESTAT
website as soon as after signature of the Hon'ble Benches on the same day for the
facility of the public at large. Thus all the public including parties and RTI
application movers may upload these orders from there for their use.


